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Over/under Aged persons employed in the
Office of the Reglonal Provident Fund
Commissioner Office Delhi

5144. SHRI DOONGAR SINGH : Will
the Minister of LABOUR be pleased to
state :

(a) whetho- it is a fact that Gove™n-
ment and the Employees Provident Fund
Organisation have received complaints
of serious irregulaiitios about appoint
ment of persons in the office of Regional
Provident Fund Commissione-, Delhi
who were over agod/under aged at
the time of appointment ;

(®) if so, the result of investigation of
these complaints; and

(c) the action Gove-nment propose to
take in such irregular appointments ?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR (SHRI DHA-
RAMAVIR) : The Employees’ Provident
Fund authorities have stated as follows :
(a) Yes, Sir.

(b) and (c) The allegations are under
* examination.
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Ratio Between Profits and Wage Increase
earned by Workers in Industries of Mono-
poly Houses

5146. SHRI SUNIL MAITRA : Will
the Minister of LABOUR be pleased to
state :

(a) the ratio between the profits earned by
the monopoly houses and the wage increase
earned by the wo-kers in their indust:ies
for the last three years ; and

(b) the reaction of Government thareto ?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI BHA-
GWAT JHA AZAD):(a) and (b) The wage
data in respect of the monopoly houses and
their industrial unde -takings are not being
maintained. Information regarding the
ratio between profits and wage increaso
of workers is not available.





